NO. HC. vn-165(2014g{f,g Yo /A

From :- Smti.Jayashree Bora,
Jt.Registrar (Vigilance),
Gauhati High Court,

Guwahati,
To, Shri Debasish Bhattacharjee,
District & Sessions Judge
Sonitpur. A4
Dated Guwahati the {7 December, 2024
Sub: Casual leave.
Ref:- Your letter No.DX(S) 5151, dtd, 13.12.2024

Sir,
With reference to the above, T am directed to inform you that your praver for
withdrawal of your casual leave on 13.12.2024, hzs been granted.

Yours faithfully,

St~
IT. REGISTRAR (VIGILANCE)

Memo NO.HC.vII-165/2014/ L2Y] (A, dated ) G ~11~24

Copy forwarded for | formation to:
%}Ze Project Manager, Gauhati High Court.

JT.REGISTRAR IVIGILANCE! _
o



